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Production and demand of natural gas

5104, MS. SAROJ PANDEY: Will the Minister of PETROLEUM AND NATURAL
GAS be pleased to state:

{a) the total production of natural gas per annum in the country at present

and whether this is sufficient in view of the domestic demand,

{b) the steps taken by Government to increase this production and to open

new natural gas reserves, and

{c) the estimated increase in production of natural gas per year till 2022 in

the country?

THE MINISTER OF PETROLEUM AND NATURAL GAS (SHRI
DHARMENDRA PRADHAN): (a) to (c) A Statement is laid on the table of the Home.

Statement

{a) Domestic production and consumption of natural gas (in BCM) for the vear
2018-19 and for current year from April-September, 2019 is as under:—

201819 201920
(April -
Sept.,, 2019
Production of Natural Gas 3287 16.01
Consumption of Natural Gas 60.75 3182

*BCM- Billion Cubic Metre.

{(b) Government has taken several transformative policy measures/initiatives

to enhance exploration and production of o1l and gas in the country, which include:

(1) Policy for Relaxations, Hxtensions and Clarifications under Production
Sharing Contract (PSC) regime for early monetisation of hydrocarbon
discoveries, 2014,

()  Discovered Small Field Policy, 2015.
(m) Hydrocarbon Exploration and Licensing Policy, 2016.

(v} Policy for Extension of Production Sharing Contracts, 2016 and 2017.

TOriginal notice of the question was received in Hindi.
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()
(vi)
(vid)

Policy for early monetisation of Coal Bed Methane, 2017
Setting up of National Data Repository, 2017.

Appraisal of Unappraised areas in Sedimentary Basins.

(viil) Re-assessment of Hydrocarbon Resources.

()

®

()

(oa)

(par)

Policy framework to streamline the working of Production Sharing

Contracts in Pre-NELP and NELP Blocks, 2018.

Policy to Promote and Incentivise Enhanced Recovery Methods for Qil
and Gas, 2018.

Policy framework for exploration and exploitation of Unconventional
Hydrocarbons under existing Production Sharing Contracts, Coal Bed

Methane contracts and Nomination fields, 2018.

Grant of Marketing including pricing freedom, on natural gas production
from High Pressure - High Temperature (HP-HT) reservoirs and deepwater
and ultra deepwater areas (with ceiling), gas produced from CBM blocks,
blocks awarded under Hydrocarbon Hxploration and Licensing Policy
(HELP) and Discovered Small Fields (DSF) Policy, commercial gas
produced from North-Eastern Region (NER) on or after 1st July, 2018
and also in those new gas discoveries whose Field Development Plan
(FDP) has been approved after February, 2019. To incentivise additional
gas production from Administered Price Mechanism (APM) fields,
reduction in royalty by 10% of the applicable royalty has also been
granted on the additional production over and above business-as-usual

scenario.

In addition, Government in February, 2019 approved major reforms in
exploration and licensing policy to enhance exploration activities, attract
domestic and foreign investment in unexplored/unallocated areas of
sedimentary basins and accelerate domestic production of oil and gas {rom
existing fields. The policy reforms inter alia aim to boost exploration
activities with greater weightage to work programme and bidding of

exploration blocks under Category I and III sedimentary basins without
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any production or revenue sharing to Government. Further, reforms
envisage simplified fiscal and contractual terms, early monetisation of
discoveries by extending fiscal incentives and incentivising gas production
including marketing and pricing freedom. The policy also provides more
functional freedom to National O1l Companies for collaboration and private
sector participation for production enhancement methods in nomination
fields. Streamlining approval processes and promoting ease of doing
business including electronic single window mechanism is also an

important aspect of policy reforms.

{c) Projection of domestic natural gas production till 2022 is as below:—

Year Natural Gas (in BCM)
2019-20 3455
2000-21 3932
2021-22 4692

*BCM- Billion Cubic Metre.
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MR. CHAIRMAN: Question No. 105. The questioner is not present.
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WRITTEN ANSWERS TO STARRED QUESTIONS
Status of the projects under Smart Cities Mission

105, DR. PRABHAKAR KORE: Will the Minister of HOUSING AND URBAN
AFFAIRS be pleased to state:

(a) whether it is a fact that, a recent report brought out by the 'Smart Cities
Council India' on the project across the country claims that the projects are

progressing at a very good pace;

(b) if so, the status of the projects under the Smart Cities Mission, State-
wise, and

(c) the detailed status of all the works of Belagavi Smart City Project in
Karnataka;

THE MINISTER OF STATE OF THE MINISTRY OF HOUSING AND URBAN
AFFAIRS (SHRI HARDEEP SINGH PURI): {(a) to (¢) Yes, Sir. Government of India
launched the Smart Cities Mission (SCM) on 25th June, 2015 for development of
100 cities as Smart Cities. The selection of 100 Smart Cities has been completed
through 4 rounds of selection from January, 2016 to June, 2018. A total of 5,151
projects worth of ¥ 2,05,018 crore have been proposed by the 100 Smart Cities as
part of their Smart City Proposals (SCPs) that are under various stages of

implementation.

As per Smart Cities Mission Statement and Guidelines, the Central Government
proposes to give {inancial support to the extent of ¥ 48,000 crore over five years
i.e. an average of ¥ 500 crore per city over the Mission period. An equal amount
on a matching basis, is to be provided by the State/Urban Local Bodies. Apart from
these, around ¥ 42,028 crore (21%) is expected from convergence with other
Missions, ¥ 41,022 crore (21%) from PPP, around ¥ 9,843 crore (4.8%) from loans,

T 2,644 crore (1.3%) from own resources and remaining {rom other sources.

As on 18th November 2019, 4,178 projects worth ¥ 1,49,512 crore have been
tendered out, which 1s about 73 per cent of the total value of projects. Out of these,
the work orders have been issued for 3,376 projects worth ¥ 1,05,458 crore and 1,296
projects worth ¥ 23,170 crore have been completed. Since, the last 15 months, there
has been 183% growth in projects tendered, 224% growth in projects grounded/
completed and 284% growth in projects completed. State-wise/City-wise progress ol

projects is given in Statement (See below).

As regards Belagavi Smart City, it was selected in January 2016 in the Round-
1 of the Smart Cities Challenge. The present status of projects in Belagavi Smart

City is given below:-



